
IN THE CENTRAL ADMINISTftATIVE TRIBUNAL 

AT HYDERABAD. 

O.A.No.1052/92. 	 Date of Ju 

T.Venkataramana 
D.Phillips 
T.Anand 
Chunilal 
M.Giri Raju 	 .. Applicants 

Vs. 

Chairman, Railway Board, 
New Delhi. 

General Manager, 
Personnel Branch, S.C.Rly., 
Secunderabad. 

Controller of Stores, S.C.Rly., 
Secunderabad. 

4 Supdt., Printing & Stationery, 
S.C.Rly., Secunderabad. 

BENCH 

5. Y.Naganand, 
Compositor (Skilled), 
Tkt. No.723, Proposed candidate 
for regularisation, 
Tkt. Ptg. Press, Composing Section, 
S.C.Rly., Secunderabad. .. Respondents 

Counsel for the Applicants :: Shri S.Ramakrishna 

Counsel for the Respondents :: Shri K.Ramulu, SC Railways 

COnAN: 

Hon'ble Shri R.a1asubramanian : Member(A) 

Hon'ble Shri T.Chandrasekhara Reddy : Member(j) 

X Judgement as per Hon'ble Shri R.Balasubramanian, 

This application has been filed by Shri .T.Venk. 

& 4 others against the Chairman, Railway Board; New 

under section 19 of the Administrative Tribunals Ac 

prayer to quash the order No.9/E/92 dt. 20.8.92 by 

respondt was inducted into the Picket Printing Pr 

for short). 

2. 	The applicants are working in the P.P.Press of 

from various dates between 9.12.62 and 28.1.81. Ap 

and 3 are working in the cadre of HigIS kj1ie Grad V  

(A) 

Delhi & 4 ot' e 

1985 with 

rhich the 5th 

55 (T.P.PresH 

the S.C.Rly.L 

licants 1, 2 

II and  



Applicants 4 and 5 are working in the Skilled ca4gory. it 

averred that the T.P. Section was formed in Octolr, 1967 and 

this section is being treated as a separate unit for the 

purpose of seniority and promotions. Any inducti1ón of other 

staff into the T.P. Section after the said date is stated to 

wrong. A notification was issued calling for voiJtknteers to 

fill vacancies in the T.P. Section on transfer béis vide 

dt. 23.4.68 and it was made clear therein that the staff 

volunteering for transfer to the T.P. Section wiift seek their 

seniority and promotion in the P.P. Section only.t Accordingl 

all the employees so transferred to the newly for*ed T.P,Sect 

had been given seniority for further promotion in1itheT.P.Sect 

cadre only from the date of joining the T.P.Section. At the 

time of formation of the T.P.Section, volunteers were called 

by the Asst. Supdt,, (Printing & Stationery) from among 

semi-skilled and unskilled cadres only and that tdo it was 

stipulated that they will be selected after passjg the 

requisite trade test. While so, the supdt., S.c.y., vide 

order dt. 3.12.90 had ordered promotions and postlpgs, trans.-

f erring the 5th respondent who is a skilled worker to the 

T.P.Section giving the reasons "As per his own re41est against 

the vacancy". The seniority of the 5th respondent 1 is maintain 

at the General Printing Section which is a separa-ik unit. 

Aggrieved, the applicants represented against it. Instead, 

the 4th respondent went ahead further and regularjed the 5th 

respondent in the skilled category in the T.P.Section. Having 

failed to get the required relief from the respondnts the 

applicants have filed this O.A. 

No counter has been filed by the respondents. 

We have heard Shri S.Rarnakrishna Rao and Shritc.Rarnulu 
I I  

for the rival sides. Shri S.Ramakrjshna Rao re1jecon the judg 

ment dt. 28.2.90 in 0.A.No.750/98 	
On going throudh the judgerrn 

we find that the facts and circumstances of that cae are entir 

different from the one before us. In the case befoke us, R5WaE 

-F 
H 



• 
Ah 

)the T.P.Sectioncausing injury to the 
: bu.cw4he . 

applicants who were already there. His ( 	T"'iTtthe r— 
T.. P. Section was at the personal request of-R5 and that was 

on a bottom seniority basis. The rules provide for bottom 

seniority transfer from one unit to the other (Rule 312 of 

V 

Indian Railway Establishment Manual Vol.1). Uti 

circumstances, we do not find any illegality w1 

in the action of the respondents and accordingi 

the application with no order as to costs. 

t 
R.Balasubramanian ) 
	

T .Chandrasekhara 
Member (A). 	 Member (J), 

Dated: 	March, 1993. 	 Deputy Re 
FL 

To 
LI The Chairman, Railway Board, 

New Leihi. 
The General Manager, Personnel Branch, 
5.C.Railway, becunderabad. 

The controller of stores, S.c.Rly, secunderabad. 

The Superintendent, Printing & Stationery, 
s.c.Rly, secunderabad. 

One copy to Mr.S.Ramakrishna Rao, Advocate, CAT.Hyd. 

One copy to Mr.K.RamulU, SC for Rlys, CAT.Hyd. 

One spare copy* 

these 

soever 

dismiss 
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TpED BY 	 COHfljjJj, thY 

CHCkj thy i.]PPRO',7EDBY 

IN THE CLNTRAL A IiSTRATIvL TJDLAL 
I-UDERABAL BENCH AT HYDEPAEAD 

THE HON'TBLE MR.N LADRIRTO V.C. 

THE NON' BLE MRoR.BALA0UBFMANIAN.rl 

AND 

THE HON'BLEMR.CNDRA SERHAR REEDY 
;MLMBER( 3) 

/D 	 4 
TH HON'BLE4j. 

DATED; c 	1993 

OUJMENT; 

R.P./C.P/NA 1Yfs 

A.M 

- 	(W.P.No. 	) 

Aitt d and Interim directions 

issued 

Allowd 

Dispo ed of with dire.tions 

Dismi sed as wjthdjawn 

Dismissed 

Dismissedor default 

ReJectecVtrarea 
No order as to costs. 

1 	z&Pw1993 '4V 

PABAD 




